FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SWASTIK HOMEBUILD PRIVATE LIMITED
OPERATING IN REAL ESTATE PROJECTS AT
REGD ADD: 01B122, 0AKWOOD ESTATE, AKASHNEEM MARG,

DLF CITYPHASE-II, Gurgaon, GURGAON, Haryana- 122002
Project Site: Khasra No 661, 668, 670-673,Vill Nogava, Halka Tapukara,
Teh Tijara, Dist Alwar, Rajasthan
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor Swastik Homebuild Private Limited
along with PAN & CIN/ LLP No. CIN : U45201HR2006PTC036057
2. |Address of the registered office REGD ADD: 01B122, OAKWOOD ESTATE,
AKASHNEEM MARG, DLF CITY PHASE-II,
Gurgaon, GURGAON, Haryana- 122002
PROJECT SITE: Khasra No 661, 668, 670-673,
Vill Nogava, Halka Tapukara, Teh Tijara,
Dist Alwar, Rajasthan
3. |URL of website NA
4. |Details of place where majority of  |Khasra No 661, 668, 670-673, VillNogava,
fixed assets are located HalkaTapukara, TehTijara, Dist Alwar, Rajasthan
5. |Installed capacity of main products/ |NA
services
6. | Quantity and value of main products |Sale- Rs.335.47 Lac as per latest balance
/services sold in last financial year |sheet available for FY 2023-24
7. |Number of employees/ workmen 3
8. |Further details including last The Resolution Applicant can get the said
available financial statements information by sending an email to the
(with schedules) of two years, lists | cirpswastikhomebuild@gmail.com
of creditors are available at URL: The list of claims is available at:
https://ibbi.gov.in/en/claims/claim-process/
U45201HR2006PTC036057
9. |Eligibility for resolution applicants | e Minimum Net Worth: Rs.3 Cr. or more being
under section 25(2)(h) of the the average of the last three years wherein the
Code is available at URL: latest balance sheet will be 31.03.2024 and
e Minimum Turnover: Rs.5 Cr. (for NBFC- Rs.50
Cr. of AUM) or more being the average of the
last three years wherein the latest balance
sheet will be 31.03.2024 and
e Other conditions of eligibility as per the
EOI process document and same may be
demanded by writing mail to
cirpswastikhomebuild@gmail.com.
10. | Last date for receipt of expression |07.08.2025 %
of interest
11. | Date of issue of provisional list of 16.08.2025
prospective resolution applicants
12. | Last date for submission of 21.08:2025
objections to provisional list
13. | Date of issue of final list of 31.08.2025
prospective resolution applicants
14. | Date of issue of information 05.09.2025
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of 04.10.2025
resolution plans
16. | Process email id to submit cirpswastikhomebuild@gmail.com
Expression of Interest

Date: 23.07.2025
Place: New Delhi

Mr. Suman Kr Verma
IBBI/IPA-OO3/00342/2021-2022/13657
WZ D-9, Kh No 83/14, Gali No 5, Mahavir
Enclave Palam Colony, New Delhi 110045

For Swastik Homebuild Pvt Ltd

AFA Valid till 30.06.2026

-2022/13657
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